
 

 
 
 

 

 

Annexure – 4 
 

Name of the corporate debtor: FOODCO DELICACIES INDIA PRIVATE LIMITED; Date of commencement of CIRP: 24.03.2022; List of creditors as on: 23.06.2022 

 

List of operational creditors (Government dues) (Amount in₹) 
Sl. Details of Claimant Details of claim Details of 

claim 
admitted 

Amount of Amount Amo
unt 

Amoun
t of 

Remark
s, if 

No
. 

 received  contingent of any of 
claim 

claim 
under 

any 

 Depart Gove
r 

Identifi Date of Amount Amount Nature of Amou
nt 

Amount Wheth
er 

% of 
voting 

claim mutual not verifica
tion 

 

 ment nmen
t 

cation receipt claimed of claim claim covere
d by 

covered 
by 

related share in  dues, admi
tted 

  

 No.   admitte
d 

 securit
y 

guarant
ee 

Party? CoC, if  that 
may 

   

        interes
t 

  applicab
le 

 be set-
off 

   

1 KERALA 
STATE 
ELECTRICIT
Y BOARD 

STAT
E 

U40100KL201
1SGC027424 

08/04/2022 
via speed 
post 

97,89,414
.00 

74,45,322.
00 

DEFAULTE
D 
PAYMENT
S OF 
ELECTRICI
TY 
CHARGES 
(04/21 TO 
03/22) 
WITH 
INTEREST 
ALONG 
WITH 
PENDING 
ARREARS 

NO NO NO NO 
23,44,092.0
0 

NO NIL NIL 

Writ 
petition 
W.P.(C ) 
3701/2018 
is pending 
at Kerala 
High 
Court  for 
disputed 
payment 
for Rs. 
23,44,092.
00  

 TOTAL AMOUNT ADMITTED 97,89,414
.00 

74,45,322.
00 

     23,44,092.0
0 

    

 

 


